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LEGISLATIVE ASSEMBLY.
Tuesday, 15th October, 1936.

The Assembly met in the Assembly Chamber at Eleven of the Clock,
Alr. President (The Honourable Sir Abdur Rahim) in the Chair.

QUESTIONS AND ANSWERS.

REPORT ON THE HEALTH oF MR. SUuBHEASH CHANDRA BoOSE.

1177, *Mr. T. 8. Avinashilingam Chettiar : Will Government state :

(a) whether they are aware of the news headed ‘‘ Subhash Bose’
health ’’ in the last page of the Hindustan Times, dated the
12th September, 1936 ;

{b) whether he was examined by the doctors mentioned therein and
whether they have submitted their report ; and

(c) what is the present condition of his health as per their report 1
The Honourable 8ir Henry Craik : (a) Yes.

(b) and (¢). I would refer the Honourable Member to the reply
‘given by me to question No. 1173.

APPOINTMENT OF COMMITTEES SIMILAR TO HAJ COMMITTEES FOR THOSE GOING
T0 PLACES OF PILGRIMAGE IN INDIA AND OUTSIDE,

1178. *Mr. B. Das : («) Have Government considered the advisability
of appointing committees similar to Haj Committees, for those going to
different places of pilgrimage in India and outside ? If so, when 7 If
not, why not ?

() Have Government considered the advisability of appointing
committees for those Indians who are going to Irak, Arabia, East and
South Africa, and Fiji, etec.? If so, when will such commitiees be
appointed ¥ If not, why not ¢

_ (¢) Have Government ingnired as to what class of food is supplied
to Indians and at what rates by Peninsular and Oriental and British India
_and Jtalian Liners ¥ If not, are they prepared to do so and recommerd
. or insist that the quality of food and the cooking thereof is made
according to the taste of Indians and further that it is supplied at
cheapest rates available, which should be ascertained by tenders, or
Indians should be allowed to arrange cooking, etc., by themselves a.nd
-food charges should be excluded from fares §

(d) Do Government propose to see that proper and timely arrange-
ments are made with regard to accomodation on all the boats
carrying Indmns or do they propose *‘0 appoint a committee to arrange
1.402;_.,:,9 A
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or to negnotiate with different companies, so that those companies who
guarantee accommodation as may be snggested by such committee and at
rates fixed by such committee, may only be allowed to carry Indian
passengers from any port of India to anywhere 1

(¢) Are Government aware that the members of the Port_ I"Ia]
Committee of Bombay are at present negotiating with some shipping
eompanies as stated in part (d) * If so, will they state whai has been
the result thereof and further to what extent they are authorised in this
respect  If not, are Government prepared to inquire and find out
whether such negotiations are going on, or have aiready been carried out
by the said commitiee, or on behaif of the committee, or in the name of
ihe commitiee, and the result thereof ?

8ir Girja Shankar Bajpai: (a) ‘ Pilgrimages within British India’
are a iransferred provincial subject. As regards pilgrimages outside
India for purposes other than the Haj, the need for such committees has
not been felt.

(b} No, Sir. Government have not comsidered it necessary to do
#0.

(c¢) In the case of ‘ unberthed ' passenger ships, Government have
already exercised their powers under the Indian Merchant Shipping Act,
19283, to regulate the scale and quality of the food supplied to unberthed
passengers and the cooking facilities to be provided for such passengers.
As regards ordinary passenger steamers, Government have no such powers.

(d) Adequate legal provisions exist for ensuring that proper
accommodation is provided on passenger ships for passengers, Indian or
other, and the appointment of a committee for the purpose suggested by
the Honuurable Member is not considered necessary.

(e) No, Sir. Enquiries are, however, being made and the result will
be communieated to the House in due course.

SuBsIOY PAID TO THE BoMBAY PERSIA STEAM NaVicaTION CoMPANY, LIMITED®

~ 1179. *8ardar 8ant Singh : Will Government be pleased to state
if any subsidy is paid to the Bombay Persia Steam Navigation Cumpany,
Ltd., Bombay, for carrying passengers to Jeddah by way of carrying
mails, or grant of any monopoly of any kind, for instance, for passengers
_or goods to Jeddah, or for guaranteeing the minimum number of passengers
to the above port ¥ If so, what is the amount, and under what head is the
same debited ¥

The Honourable Bir Muhammad Zafrullah Khan : No subsidy,
-monopoly or guarantee of the kind referred to in the question is given
-by the Government of India to the Bombay Persia Steam Navigation
Company, Limited.

JEXPENSES INCURRED BY GOVERNMENT ON CERTAIN HEADS CONNECTED WITH
Has PILGRIMAGE. ¢

1180. *8ardar 8ant 8ingh : (i) What expenses do Governwment incur
-appmally on the following heads and under what head are such expenses
hebited :

. (¢) quarantine at Kamaran ;
(b) Viee-Consulate and its staff at,Jeddah for pilgrims ;
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(¢) pilgrim department at Bombay and Karachi and Calcutta ;
(d) Port Haj Committees at Bombay, Karachi and Caicutta ;
{¢) Standing Haj Committee of the Central Legislature ; and

{f) salary and travelling expenses of the Government of India
Secretariat in connection with Haj Pilgrims Aect ¢

(1) What is the total amount so far incurred on the alicve heads
gince the passing of the Haj Pilgrims Act ?

Bir Girja Shankar Bajpai :

(£) {a) Nil.

(b) Rs. 55,600 (1936-37 budget).

(¢) Does not arise as the Pilgrim Departments were abolislied in
1924

(d) Rs 33.600 (1936-37 budget).

(e) Rs. 1,500 is provided annually under demand ‘‘ No. 35-Depart-
ment of Edueation, Health and Lands .

(f) The question does not arise as there is no separate staff for this
wourk.
' (#) Apparently the Honourable Member is referring to the Port
Haj Committees Act. 1932. A statem-nt showing the information avail-
able in respeet of (b), (¢), (d) and (e) of part (¢) of the yuesiion is
laid on the table.

Statement regarding expenditure incurred in conneclion with the Haj Pilgr'mage work.

Expenditure | Expenditure | Eudget Bud,
inl::et:lmd incurred provisieon pm‘nf::rtn

—_— by the by the for for
’ Government | Government | 1935-36. 1936-37.
of Indiain | of India in (Revised
1933-34. 1934-35. estimate.)
(Actuals.) (Actuals.)

Re. Ras. Rs. Ra.
(6) Quarantine at Kamaran - . .. .
b) Vice-Consulate and ita mﬂ at

Jedda for pilgrims .. 70,890 63,291 50,500 65,600
{c) Pilgrim Departments at Bomboy. '
.-~ Karachi and Cslontta 35,172
() Port’ Haj Committees of Bomboy.

Karachi and Calcutta 33,451 31,900 33,000

" (¢) Btanding Haj Committee of the
Central Legislature .. 20 . 1,500
' No expendi. | No expendi-
tare. ture.

n Saluy and travelling expenses of ! '

Govemment. of India Secre-
tarist in conmection with Ha]

Pilgrims Act.

1,06,082 06,742 91,400 90,700

——

L402LAD a2




3052 LEGISLATIVE ASSEMBLY. [13ta Ocr. 19386,
NEcEessITY FOR THE CONTINUATION OF PorT HaJ COMMITTEES.

1181. *Bardar Sant Singh : What necessity is there for the continua-
tion of separate Port HaJ Committees, and when do Government propose

to abolish them in view of the tmderstandmg given during the debate
on that Bill ¢

Sir Girja Shankar Bajpai: The necessity for separate Port Iaj
Committees was explained in 1932 in the statement. of Objects and Reuasons
appended to the Port Haj Committees Bill. Those reasons still hold
good. No undertaking for the abolition of these Commitices was
given on behalf of Government,

QUALIFICATIONS OF ASSISTANT SURGEONS ON STATE RarLwavys,

1182 *Pandit Krishna Kant Maluviya: Will Government pleass
state the qualifications of Assistent Surgeons on State Railways, class
and administrationwise ?

The Honourable Sir Muhammad Zafrullah Khan : A Railway Assist-
ant Surgeon must be a registered medical practitioner whose name is
borne on one of the Indian provincial medical registers and must be in
possession of a qualification not lower than that of M.B., B.S. of a
university established by an Act of the Governor General in Counecil,
or of a Jualification registrable in the United Kingdom.

Mr. Mohan Lal S8aksena : Will Government consider the desirability
of recognising the degrees of the National Medical College at Calcutta 1

The Honourable 8ir Muhammad Zafrullah Khan : I am unable to

say witbout knowing what is the kind of instruction given in that
collcfre

RaTIo IN THE RECRUITMENT OF ASSISTANT SURGEONS FOR RAILWAYS.

1183. *Pandit Krishna Kant Ma.la.viya Will Government please
state whether they have fixed any ratio in the reeruitment of Assistaut
Surgeons for railway services from ecivil, military and direet appnmt—
ments ¢ If so, what is the ratio admmmlratmmuse_ and is this ratie
ever exceeded on any administration ¥ If so, why ?

The Honourable 8ir Muhammad Zafrullah Khan : No ‘defnite ratio
has Lleen fixed but Government have agreed to employ twenty-three Mili-

tary Assistant Surgeons on the four State-managed Railways and the.lr
disiritution is as follows :

North Western Railway - . 10

East Indian Railway 4 o

Eastern Bengal Railway 4

Great Indian Peninsula Railway 5
23
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TickET CEECKING SYSTEM ON THE EAST INDIAN AND NorTH WESTERN
RarLwavys.

1184, *Pandit Kriskna Xant Malaviya: With reference to the
reply given {o part (d) of starred quesiion No, 231, asked in this House
on the 12th February, 1952, regarding the system of ticket checking on the
North Western and East Indian Railwuys, will Government please state
the result of the experiment on the North Westerr Railway made between
1923 and 1925 ¢?

The Honourable 8ir Muhammad Zafrullah Khan : The system
referred to in the question amounted only to a train being chacked
by two T. T. Es., since then several other experiments have been tried
on the North Western Railway.

Dr. Ziauddin Ahmad : Out of the various systems which have been
tried, which system has been found to be most effective !

The Honourable 8ir Muhammad Zafrullah Khan : That is a large
questivii. Different railway administrations have tried different systems.
Some prefer one and some prefer the othcr,

Dr. Ziauddin Ahmad : Was this question discussed in the meetings
of the Railway Conference ¢

The Honourable 8ir Muhammad Zafrullah Khan : If the IIonourable
Member will give me notice of that question, I shall find that out.

Mr. Mohan Lal 8aksena : What are the systems in vogue at present
on the North Western and East Indian Railways ¢

The Honourable Sir Muhammad Zafrullah Khan : T could not give
the details of the systems without notice but the E. I. R. have tried what
is the generally known as the crew system. The North Western Railway
have tried various other expedients. One expedient was mcntioned
only the other day. A batech of ticket examiners were called for from
the distriets to headquarters for the purpose of carrying out some
intensive checks.

PrESSURE ON TICEET EXAMINERS TO INCREASE THEIR EARNINGS.

1185. *Pandit Krishna Xant Malaviya: With reference to the
reply given to starred question Ne. 241, asked in this tlouse on the 12th
February, 1932, regarding pressure on ticket examiners to increase their
earnings, will Government plaase stale the resnlt of tle inquiry ¢

The Honourable 8ir Muhammad Zafrullah Khan : The iuformation
is being collected, and I will lay a reply on the table of the House in
, due course.

RAILWAY SERVANTS AND PASSENGERS KILLED IN THE ACCIDENT AT SEGANLI,
BeENGAL AND NorTH WESTERN RAILWAY.

1186. *Mr. B. B. Varma : («) Will Government be 1leased to state
the number of railway servants and passengers killed in the serious acei-
dent that took place at Seganli (Bengal and North Western Railway)
station on the 31st. January, 1936 ¢
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(b) ‘Ate Government aware if any compensation was paid to the
persons killed by the authorities of the Dengal and North Western Rail-
way |

(¢) If the answer to part (b} be in the affirmative, will Government

be pleased to state the amount of compensation paid to each railway
servant nnd passenger ? )

The Honourable Sir Muhammad Zafrullah Kban : (a) Oue railway
servant, and four persons who had intended to travel and weve in the
waiting hall at the times

(b) and (c).. The Agent states that Rs. 1,350 has been deposited under
the Workmen’s Compensation Act with the Commissioner for Workmen’s
Compeunsation for payment to the relatives of the railway servant, and
that three other claims are under negotiation.

PrOVISION OF A BRIDGE OVER THE GANDAK RIVER AT SAIDPUR GHAT NEAR
Pusa.

1187. *Mr. B. B. Varma : Will Government be pleased to state :

(a) whether there iz a proposal to hridge.the Gandak river at
Saidpur Ghat near Pusa in the District of Darbhanga,
Bihar ;

(b) if so, when the project is likely to be taken up ;
(¢) whether it is a fact that the prnjeet is only waiting the
approval of the Government of India ; and
(d) whether they propose to accor& their approval ¢t
The Honourable 8ir James Grigg : (a) Yes.
(h) Government of India have no information.

{¢) and (d). The Government of India have already accorded their
approval.

Dr. Ziauddin Ahmad : Who will pay for this bridge, the Govern-
ment or the B. & N. W. Railway ?

The Honourable Sir James Grigg : The Honourable Member had
better put down a question.

RuULES For RESIDENTIAL BUILDINGS ON STATE RAILwAYs.

1188. *Dr. N. B. Khare : With reference to the statement laid on the
table on the 31st August, 1936, in reply to unstarred question No. 499 (d)
acked in this House on the 7th April, 1936, regarding rules for residential
buildings on State Railways, will Government please state the date of the
notification of the rules issued in 1926 and to place on the table a copy of
the said rules :

The Honourable 8ir Muhammad Zafrullah Khan : The Honourable
Member is referred to a Press Communiqué, dated the 19th July, 1926,
on the subject, a copy of which is placed Jn the Library of thc House.
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GRANT OF PASSES TO THE BTAFF EMPLOYED IN RarLway INSTITUTES,

1189. *Dr. N. B. Kbare : With reference to the statement laid on the
table on the 31st August, 1936, in reply to starred question No. 1424 asked
in this House on the 23rd Marech, 1936, will Government please state
whether the staff employed in railway institutes are provided with passes
to travel as a passenger on a railway gratuitously and such passes are
classified as ‘“ Duty pass ’’ ¥ If so, under what authority, when they are
not railway servants {

The Honourable 8ir Muhammad Zafrullah Khan : Government are
nat aware that duty passes are generally given to the staff craployed
in railway institutes, but it is poss'ble that in certain eircumstances an
Adminisiration may consider it desirable to issue such a pass.

ALLOTMENT OF RATLWAY QUARTERS AT SIMLA.

1190. *Dr. N. B. Khare : Will Government please state :

(a) whether the Railway gquarters at Simla are allotted to the
staff whose pay does not provide the occupation against the
rent fixed ; and, if so, why ; and

(b) whether the staff on Rs. 90 are provided with less accommoda-.
tion than the staff on Rs. 57 or 60 ; if so, why !

- - The Honourable Sir Muhammad Zafrullah Khan: (a) and (b).
The auarters at Simla are of non-standard tvpes but the quarters in
question though affording slightly better accommodation than the
standard type quarter Q.27R which is intended for occupation Ly staff
drawing salaries of from Rs. 30 to 95 are taken as correspoading to
that standard. When changes amongst the staff take place due to
transfers, ete., a quarter occupied by the previous incumbent
of the post is ordinarily allotted to his relief and it is not practicable
to make reallotments of quarters to mest chance changes in the pay of
an inecumbent of a post.

RANKS AND DESIGNATIONS WITH SCALES OF PAY ON STATE RAILWAYS.'

1191. *Dr. N. B. Khare : Will Government please place on the table
# statement showing the ranks and designations, with scales of pay,
gholished and created since 1st January, 1925, till date, on State Rail-
vays administrationwise, gazetted and mon-gazetted separately ?
The Honourable 8ir Muhammad Zafrullah Khan : The information
asked for is not readily available and its collection would involve an
amount of labour and expense not likely to be justified by results.

BANK OF OFFICERS UNDER DISTRICT SYSTEM EQUIVALENT TO SENIOR OFFICERS
UNDER DivisioNaL SysTEM oN RarmLwavs. '

1192. *Dr. N. B. Khare : Will Government please state the rank of
officers under District System equivalent to senior scales officers under
divisional éystem ? :

- ‘The Homourable 8ir Muhammad Zafrullah Khan : T would invité the
Honourablé Member’s atténtion to Classified Lists of State Railway
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Bstablishment and Distribution Return of Establishment of all l§nilwa_yl
corrected upto the 31st December, 1922, and 31st December, 1935, copies
of which are in the Library of the House.

DEsIGNATION OF HEADS OF DEPARTMENTS ON STATE RAlLwAYS.

1193. *Dr. N. B. Khare : Will Government please state the Depari-
ments under a head together with the designation of such head on the
State Railways, administrationwise ?

The Honourable Sir Muhammad Zafrullah Khan: I would invite
the Honourable Member’s attention to Classified List of State.Ra‘nlway
Bstablishment and Distribution Return of Establishment of all Railways
corrected up to the 31st December, 1935, a copy of which will be found
in the Library of the House.

STRENGTH OF STAFF ON STATE RAILWAYS,

1194. *Dr, N. B. Khare : Will Government please state :

(a) whether it is a fact that the strength of the staff on State Rail-
P ways was sanctioned by the Secretary of State for India and
S if so, what was the number of staff sanctioned in each cate-
gory;
(b) the date and the mnature of alterations in the strength made
since ;
(¢) whether the power to abolish or create a post has ever been
abuséd by the Agents ; and

(d) whether the strength against each post in each scale of pay is
shown by the administrations in their budget estimates; if so,
whether they are prepared to place a copy of such cstimates
showing the posts and strength for the preceding three ycars
on the table of this House ; if not, why not {

The Honourable 8ir Muhammad Zafrullah Khan : (a) and (}). For
a long time, at any rate, since 1913, the Governor General in Cowuneil
has had full power to sanction the creation of posts in Railway Seivices
except posts carrying pay of over Rs. 50,000 per annum. In thke eir-
cumstances Government consider it would not serve any useful purpose

to endeavour to trace the alteration in strength made since the inception
of State Railways.

(¢) No.

(d} Statements showing superior service appointments with numbers’
and scales of pay are submitted by Railway Administrations with Budget
Estimates and these are incorporated in the Pink Books (Revised and
Budget Estimates) of the various Railways. Copies of these Pink Books
are available in the Library of the House. .

'CHANGES IN RANKS AND DESIGNATIONS OF THE STAFF ON STATE Ramwways.

- 1195, *Dr. N.-B. Khare : Will Government pleage place on ‘the table
a:gtaterent showing the changes in ranks and designations, with scales of

L4
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pay, of the staff on State Railways (administrationwise, gazetted and non-
gazetted, separately), whose nature of duties were not affected by such
changes but scales of pay affected since 1st January, 1931 ¢

The Honourable 8ir Muhammad Zafrullah Khan : The information
is noi readily available and its collection would involve an amount of
labour and expense not likely to be justified by results.

ProTECTED MONUMENTS IN THE WESTERN CIRCLE.

1196. *Mr. Nabi Baksh Illahi Baksh Bhutto : (¢) Will Government

be nleased to state how many protected monumenis are there in the
Western Circle ¢

(b) How many protected monuments are there in the Bombay
Presidency ¢ .

(c) How many protected monuments are there in Sind ?

(d) How many of the protected monuments in the Presidency are
Muhammadan and how many non-Muhammadan ?

(¢) How many of the protected monuments in Sind are Muhammadan
and how many non-Muhammadan ¢

(f) What is the allotment sanctioned each year for the Western
Circle for conservation work *

(¢) How much of that allotment is spent on Muhammadan monu-
ments and how much on non-Muhammadan monuments ?

8ir Girja Shankar Bajpai: (a) to (g). A statement is laid on the
table,

Statement.
No. of Protected Monuments in the Conservation allotment sanctioned for
Western Circle. ‘Western Circle.
Bon&boy Presi- Bind. |Amonnt. Amount |Estab-
ency- spent | spent [lishment
on on non- | charges
Total. | Years. |Moham. |Moham- |common| Total
Moham- | Non- [Moham- | Non- madan | madan |to both
madan. |Moham- | madan. {Moham- monu- | monu- |[kinde of
madan. madan. ments. | ments. | monu-
menta.
Ra. Ra. Rs. Rs.
216 | 462 89 21 787 | 1932-33 11,938 | 23,919 | 10,049 | 45.908
1933-34 16,087 | 16,756 | 16,399 | 49,242
1934-35 14,867 | 12,336 | 20,610 | 47,713
1035-36 | 18,683 | 18,005 | 26,487 68,165
‘ L!”G-ST J 94.015 | 23,384 | 15,785 |1,33,184 -
o : . © .
* @ Figures for 1936-37 t allotment only. Figures of actusl expenditure will be

available after the close of year.
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l[omﬁr SPENT FOR CONSERVATION OF PROTECTED Momm l'N Bvp.,

1197. *Mr. Nabi Baksh Illahi Baksh Bhutto : (a) Wwill Government
be pleased to state how much money is spent tor conservation in Sind by
he Archeological Department annually

(b) How much of that money is spent on ‘\‘luhammadan monuments
and how much on non-Muiiainmadan monnments ?

8ir Girja S8hankar Bajpai: (a) The amount spent fluctuales from
year to year. Last year Rs. 4,596 was spent:

(b) Rs. 3,072 and Rs. 1,524 respectively.

CONSERVATION OF PROTECTED MONUMENTS IN SIND.

1198. *Mr, Nabi Baksh Illahi Baksh Bhutto : (¢) Will Government
be pleased to state whether it is a fact that almost the whole allotment for
the conservation of the protected monuments in the Western Circle is
spent in the Bombay Presidency and Sind monuments are neglected !

(b) If so, do Government propose to consider the question
of fair distribution of allotment between the Bombay Presidency and
Sind according to the number of the protected monuments in each
province ?

8ir erja. 8hankar Bajpai: (a) No.
- (b) Does not arise.

CoONSERVATION OF PROTECTED MONUMENTS. IN THE BOMBAY PRESIDENOY
AND IN SIND.

1199. *Mr. Nabi Baksh Illahi Baksh Bhutto : (a) What is the system
for conservation of protected monuments in vogue in the Bombay Presi-
dency and in Sind, respectively ¢

(1) TIs it a fact that the conservation work in the Presidency as well

as in Sind is carried out through the agency of the Public Works
Department *?

(¢) Is it a faet that in the Western Circle some subordinates were
borrowed from the Public Works Department and archsologically trained
by the Archeological Department for the supervision of the conservation

work * If so, how many such subordinates were trained in the Western
Cirele ¢

(d) How many of those subordinates were Muhammadans and how
many non-Mphammadan ?

(e) Is it a fact that all such trained subordinates at present serving .
in the Western Circle are non-Muhammadan ¥ If so, do Government
propose to consider the question of appointing a proportionate number of
archeologically trained Muhammadans for the supervision of the
conservation work ? .

Sir Girja Shankar Bajpai : (a) and (b). The conservation work in
the Bombay Presidency, with a few exceptions, is executed by the
Bomhay Public Works Department. In 8ind, all the work (except

at Libhen;odare) is now .earried out by the local Public Works. anlrt-
men -
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(¢) The Government of Bombay detailed a number of subordinates
for work on archeological monuments and placed them at the disposal
of the Archeological Superintendent. The number of such subordinates
has varied from time to time and it is not possible to give an exact figure.

(d) Only one was a Muhammadan,

(e) Yes. The question is one for cpnsideration by the Govermment
of Bombay who are the deputing authority. ' '

APPOINTMENT OF QUALIFIED AND ARCHZOLOGICALLY TRAINED SUBORDINATES
IN SIND.

. 1200. *Mr. Nabi Baksh Illahi Baksh Bhutto : (¢) Will Government
be pleased to statc whether it is a fact that all the archaologically trained
Public Works Department subordinates of the Western Circle are posted
in the Bombay Presidency and none in Sind ?

(b) If the answer to part (a¢) be in the affirmative, do Government

propose te consider the question of appointing a proportionate number of
qu:ilified and archmologically trained subordinates in Sind as well ?
_ Sir Girja Shankar Bajpai: (a) By *‘ archzologically trained ’’ the
Honourable Member presumably means Public Works Department
subordivates who have at one time or another been employed on
wrehzological works and thus acquired some experienee of them. So
far as the Government of India are aware, Sind is not without Publie
Works Department subordinates possessing such experience.

(b) Does not arise. .

HoNoRARY MAGISTRATES ON TEE BasT INDIaN Ramway.

~1201. *Mr. Muhammad Azhar Ali : With reference to the reply given
to starred question No. 4563, asked in this House on the 14th February, 1936,
regarding Ilonorary Magistrates on the East Indian Railway, will
Government please state whether the staff of Honorary Magistrates are
railway servants, or they are under and paid by their respeetive District
Mazistrates ¢

Mr. P. R. Rau: Clerical staff for five honorary magistrates and
peons for seventeen are railway servants.

Mr. Mohan Lal Saksena : Are Honorary Magistrates suppliedl with
froee passes ¢ _

Mr. P. R. Rau : This question has been answered several times on
the floor of the House. On the East Indian Railway, I believe Honorary
Magisirates are allowed passes within their jurisdietion.

- Dr. Ziauddin Ahmad : With what objeect ?

Mr. P. R. Rau : In order to facilitate their transportation from one
place to another within their jurisdietion.

Dr. Ziauddin Ahmad : Are they used for private travelling or onfy
when they are on duty ?

‘Mr. P. R. Ran: On daty, I believe. .

. Mr. Mohan Ll Baksena : Do they hold éourts at different places

Mr. P. BR. Rau : I think so.
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SALE OF PosTAGE STaMPs oN HOLIDAYS AND SUNDAYS.

1202. *Mr. Muhammad Aghar Ali : Is it a fact that from the Rail-
wey Mail Service offices at Capital Stations of India and Loqql Govern-
ments postal stamps are not obtainable at any hour on holidays and
Sundays ? If so, is the lonourable Member for Industries and Labour
prepared {o consider the desirability of fixing such hours in ¢he morning
and evening which can conveniently be availed of by the public ¢

The Honourable Sir Frank Noyce : As regards the first part, the fact
is not cxactly as stated by the Honourable Member. In many of the
Railway Mail Service Offices at large stations, stamps are sold during
certain notified hours on Sundays and post office holidays. As regards
the later part, the Director-General is issuing orders for similar arrange-
ments to be made at the remaining Railway Mail Service Offices.

TickET CHECKING STAFF ON THE EAST INDIAN AND NorTH WESTERN RATLWAYS.

1203. *Mr. Muhammad Aczhar Ali : With reference to the reply given
to parts (a) and (b) of starred question No. 465, asked in this House on
the 14th Kebruary, 1936, regarding ticket checking staff on the East
Indisn and the North Western Railways, will the Honourable Member
for Commerce and Railways please state the notification under which
the control over the staff under Accounts Department was transferred
to Operating Department ?

Mr. P. R. Rau : I would refer the Honourable Member to the reply
to Qazi Muhammad Ahmad XKazmi’s question No. 832 asked on the
floor of this House on the 26th February, 1936.

Dr. Ziauddin Ahmad : May I ask if it is a faet that they have got
the same rules and the same orders for the N. W. Railway and the
E. 1. Railway but they are differently applied by the two administra-
tions and that is the cause of the trouble ?

Mr. P. R, Rau: My Honourable friend has brought that qucstioxn
to the notice of the Railway Board more times than one. There is no
reason to alter our present orders.

. Dr. Ziauddin Ahmad : Is it a fact that the Railway Board have
issued the same orders to the two administrations

Mr. P. R. Rau : I could not say without looking at the papers.

STA¥F OF THE INDIAN RarLway CONFERENCE ASSOCIATION,

1204. *Mr. Muhammad Azhar Ali : With reference to the reply given
to part (b)of starred question No. 469, askedin this House of the 14th
February, 1936, regarding staff of the Indian Railway Conference Associa-
tion, will Government plesase state the terms on which Government
servants are lent to the Indian Railway Conference Association ?

Mr. P. R. Rau: Railway servants are lent to the Indian Railway
Conference Association erdinarily under foreign service terms laid down
mf(i‘;xlaplt;r XII of Fundamental Rules, a copy of which is in the Library
of the House. : :

”
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EDUCATIONAL ASSISTANCE TO THE CHILDREN OF THE RAILWAY STAFF READING
v THE HixpU AND MuspLiM UNIVERSITIES.

1205. *Mr. Muhammad Azhar Ali : With reference to the reply given
to starred question No. 470, asked in this House on the 14th February,
1936, regarding educational assistance to the children of the Railway
staff reading in the Hindu and Muslim Universities, will the Honourable
Member for Commerce and Rlailways please state the schools and col}eg.m
other than at Lucknow which are recognized by the Railway Adminis-
tration ¥ If none, why not 1

Mr. P. R. Rau: A statement is laid on the table.

Btatement showing schools and colleges other than those at Lucknow recognised for the
purposes of assistance granted under the (old Oudh-Bohilkund Railway) rules.
St. Joseph’s College, Naini Tal
Diocesan Boys’ High School, Naini Tal
All Suints’ Diocesan College for Girls, Naini Tal
8t, Mary’s Convent, Naini Tal
Philander Smith College, Naini Tal
Weliesley Girls High School, Naini Tal
Oakgrove High School, Mussoorie.

Caineville House School, Mussoorie.

Convent of Jesus and Mary, Waverley, Mussoorie.
&t. George’s College, Mussoorie.

Bt. Fidelis® High School, Mussoorie.

Woodlands School, Mussoorie.

‘Woodstock College for Girls, Mussoorie.

Wynberg High School, Mussoorie.

Convent Jesus and Mary, Hampton Court, Mussoorie.
Vincent High School, Mussoorie.

Church of England Home Dumbarnie, Mussoorie.

8t. Joseph’s Convent High School, Dehra Dun,

MLEAGE ALLOWANCE PAID T0o THE RoAD VaN CLERKS oN THE N ORTH WESTERN
Rarnway,

~ 1206. *Mr. Muhammad Azhar Ali : With reference to the reply given
. 1o starred question No. 475, asked in this House on the 14th February,

1936, regarding mileage allowance paid to road van-clerks on the North
‘Western Railway, will the Honourable Member for Commerce and Rail-

ways please state the result of the consideration and the final orders
issued 1

Mr. P. R. Rau : Government have issued orders to the Agent, North
~Westera Railway, that steps should be taken to discontinue the mile-
‘8ge- allowance and grant- van checkers ordinary travelling 'allovance
nader the ordimary:rules in force. -
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RENT PAID BY THE INDIAN RA1LWAY CONFERENCE ASSOCIATION FOR
GoveErNMENT BurLpings aT DELHI,

1207. *Mr. Muhammad Azhar Ali: With reference to the reply given
to starred question No. 476, asked in this liouse on the 14th February,
193, will Government please state the amount of the rent paid by +<he
Indian Railway Conference Association for the Government buildings at
Delhi ¢

Mr. P. BR. Raun : Rs. 650 a month.

AMOUNT PAID BY THE INDIAN Rarnway CONFERENCE ASSOCIATION FOR THEIR
Dak rroM DELHI TO SIMLA.

1208. *Mr. Mubhammad Azhar Ali: Will Government please s'ate
whether the correspondence, letters, files and other articles from the
Indian Railway Conference Association are transmitted by the Railway
Administra'ions free of charge and freight ¥ If not, wiil they please
sta‘e the amount paid by the Association for their dak from Delhi to Simla
during the years 1935 and 1936 ¢

Mr. P. R. Rau : The reply to the first part is in the affirmative and
the second part does not, therefore, arise.

ProMoTION OF CLERICAL STAFF TO THE P0osTS OF TRANSPORTATION INSPECTORS
AND LowER GAzZETTED OFFICERS.

1209. *Mr. Muhammad Azhar Al : With reference to the reply given
to part (b) of starred questlon No. 488, asked in this House on the 14th
February, 1936, viz., ‘‘ the ‘ Rules for the recruitment and training of
subordinate sta& ’ do not apply to clerical staff ', will the Honourable
Members for Commerce and Railways please state the rule which provides
for the promotion of clerical staff to the posts of Transportation Inspectors
and to the posts of lower gazetted officers ?

Mr. P. B. Rau : Rules for the recruitment and training of subordi-
nate staff on the State-managed Railways do not provide for the pro-
motion of clerical stafi to the posts of Transportation Inspeectors and
Lower Gazetted Officers but there is no objection to the appointment
to these posts of clerical staff who may be considered to possess suitable
qualifications.

ADULTERATED TEA LEAVES soLp For Human CoNSUMPTION.

1210. *Pandit Nilakantha Das : Will Government state :

{a) whether they are aware that any tea, not fit for ordinary human
consumption and fit for either being turned into manure or
for being used in extracting chemiecals, like stannic acid,
therefrom, is sold in India for human consumptmn speaa.[ly
in provinces like Bihar and Orissa ;

(b) if so, what it